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six months before heaps of tickets 
were lying in stations between Howrah 
and Kharagpur?

Sb il Alailealaii: No such thing has 
come to our notice.

Shri 8. C. Samanta: As it is within 
my personal knowledge, may I expect 
that Government will enquire about it?

Mr. Speaker: He gives the inform a­
tion from  personal knowledge.

Shri Alaffesan: Information perhaps 
was partly given •ven In the question. 
But our enquiry goes to show that 
there has been no such thing. But if 
the hon. Member wants, I c«n  make 
further enquiries.

Mr. Speaker: When an hon. Member 
of this House says that he has personal 
knowledge of it he may be taken for 
his word that there is something to 
enquire.

The Minister o f Railways and Trans­
port (Shri L. B. Shastri): We will cer­
t a inly enquire.

Shri S. C. Samanta: I saw them with 
my own eyes.

Mr. Speaker He will make enquiries.

L iaison Officers

•2485. Shri Gidwani: W ill the Minis­
ter o f Communications be pleased to 
refer to starred question No, 404 re­
garding Evacuee Savings Bank A c­
counts answered on the 25th February, 
1954 and state:

(a) whether the Liaison Officers 
have commenced their w ork; and

(b) if not, the reasons therefor?

The Deputy Minister o f Communica­
tions (Shri Raj Bahadur): (a) No.

(b) The officers who were selected
as Liaison Officers, subsequently de­
clined the offer. Others are bding 
selected.

T ransport of C ement and  C oal

-2486. Shri Bibhuti Mishra: Will the 
Minister of Railways be pleased to 
state whether U is a fact that in spite

o f efforts made by Railways in sup­
plying wagons for carrying commodities 
for North Bihar, frequent booking res­
trictions for various reasons in m ove­
ment of cement and coal etc., have in­
terrupted further progress?

The Deputy Minister of Railways and 
Transport (Shri Alagesan): Movement 
o f coal during March and April, 195^, 
taken together, was slightly in excess 
of th e  Q uota but in th e  case o f cement, 
stone-chips & pea-gravels, Road and 
coal tar and Bitumen, the movement 

has been lesig than the quotas mainly 
due to the river conditions having ad­
versely affected the ferry  capacity.
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Pandit D. N. Tiwary: In view of the 
chronic dlffloulttjr claused by  shortage 
o f coal and cement etc. in North Bihar, 
w ill Government consider the proposal 
o f transhipping coal and cement from  
Mokiama Ghat and divwrting railway 
coal through other channels?

Shri Alagesan: That information was 
given already by me in the statement
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that I read while replying to a motion 
calling attention to this matter.

Pandit D. N. Tlwary: I wanted to 
know whether railway coal would be 
book ed-----

Mr. Speaker: Order, order. The hon. 
Member has made a suggestion. I 
am sure they will take that into con­
sideration.

Shrl L. B. Shastri: We are already 
working according to that, but still 
there are difficulties.

Irrigation Projects in  Andhra

♦2487. Shri Ragharamaiah: WiU the
Minister o f Transport be pleased to 
refer to the answer given by the Minis­

ter of Planning to a supplementary 
question arising out o f Starred Ques­
tion No. 1744 asked on the 21st April, 
1954 regarding Irrigation Projects In 
Andhra and state:

(a) whether the details referred to 
therein regarding the Regulator-cum- 

Road Bridge across the River Krishna 
have since been ojbtained;

(b ) if so. what is the estimated cost 
o f this project and when it wiU be 
taken up; and

(c) when it is expected to be com­
pleted?

The Depaty Minister of Railways 
and Transport (Shril Alagesan): (a) to
(c ). The project is estimated to cost 
Rs. 271 lakhs and its execution has 
already been authorised by the Andhra 
Government. Information as to the 
expected date o f completion is not yet 
available.

Shri Raghuramaiah: May I know
what proportion o f that amount is to 
be borne by the Central Government 
and what proportion by the State G ov­
ernment? •

Shri AJagesan: It has been calculat­
ed. and we have agreed to meet Rs. 
40 lakhs out of the total expenditure.

Shri Raghavaiah: May I know the 
approximate date by which this is 
likely to be completed?

Shri Alagesan: I am afraid the 
question should be directed to the 
Andhra Government.

R ailway Bridobs

'^2488. Shri Sinhasan Singh: Will the 
Minister of Railways be pleased to 
state:

(a ) whether Uttar Pradesh Govern­
ment have recommended that the 
Railway bridges on Rivers Rapti and 

Rohin between Gorakhpur and Saha«> 
janawa, be redecked and the by-pass, 

road maintained; and

(b ) if so, whether Government have 
decided to redeck these bridges and‘ 
maintain the by-pass road?

The Deputy Minister of Railways: 
and Transport (Shri Alagesan): (a>
No, Sir.

(b ) Does not a3se.
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